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dertaken any project for  the develop-
ment o f places o f tourist interest in 
Arissa; and

(b) if so, what are the details there-
of?

THE MINISTER OF TOURISM 
AND CIVIL AVIATIO N  (SHRI PU- 
RUSH OTTAM  K A U SH K ) (a ) Yes, 
Sir.

(b ) The follow ing tourist facilities 
have been provided in Orissa in the 
Central Sector:—

I. Department of Tourism:

(i) A  Rest House at Konark;

(ii) A  Rest House at Bhubanes 
w ar;

(ii) Opening of Tourist Bureaux at 
Puri, Bhubaneswar, Rourkela and 
Hirakud;

(iv ) A Rest House at Rambha;

(v ) A Rest House at Puri;

(v i) A Youth Hostel at Puri; and

(v iij Provision of a motor launch 
at Chilka Lake.

II. India Tourism Development Cor-
poration:

(a) Renovation o f the travellers 
lodge at Bhubaneswar.

(b ) A  Transport Unit at Bhuba-
neswar.

Besides the above schemes, the De-
partment o f Tourism has prepared a 
master plan (land-use plan) of K on -
ark to ensure the preservation o f the 
environmental characteristics o f the 
area surrounding the Sun Tem ple, and 
the providing o f facilities in a regu-
lated manner.

Memorandum from Goa Cashew 
Manufacture!* and Exporter* Asso-

ciation

4174. SHRI AMRUT K A S A R : Will 
the Minister o f COMMERCE AND 
CIVIL, SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whether the Goa Cashew Ma-
nufacturers and Exporters’ A ssocia-
tion have submitted a Memorandum 
demanding allotment of quota of im-
ported raw cashewnuts, for  Goa" ter-
ritory so that the factories are not 
closed; and

(b ) what action has the G overn-
ment taken on the above m em oran-
dum?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI A R IF  B E G ):
(a) and (b ). Memorandum have been 
received from  Goa and other cashew 
processing States about shortage o f 
raw cashew nuts being experienced by 
the cashew processing industry and 
demanding allotm ent/enhancem ent o f 
quota o f imported raw cashewnuts.

The memorandum was examined 
and it was found that under the exis-
ting distribution policy the concerned 
units were not eligible for allotment 
o f imported cashewnuts.
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